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New guidelines for Allocation of
canalised drugs to Small-Scalg Sector

967. SHRI G. Y. KRISHNAN:
SHRI N. E. HORO:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to stale:

(a) whether it ig a fact that recent-
ly Government have announced new
guidelines for allocation of canalised
drug items for 1980-81 adopting a
liberal policy in favour of the small-
scale sector; and

(b) if so, the details regarding these
guidelines?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
Yes, Sir. The guidelines for disiribu-
tion of canalised drug items for the
vear 1980-81 continue the earlier po-
licy of liberalised allocation for the
small scale sector and provide for
further liberalisalion in certain res-
pects.

(b) A copy of the guidelines for dis-
tribution of canalised drug items cur-
ing 1980-81 is laid on the Table of the
Ilouse. [Placed in Library. See No. LLT-
914/80]. S

Progress on T.V. Centre in Gujarat

969. SHRI D. P. JADEJA: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state-

(a) -what is the progress in regard
to setting up of T.V, Centre in Gujarat
State; and

(b) when it is likely to start func-
tioning?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI RAM
DULARI SINHA): (a) In Gujarat, a
TV Centre is preposed to be set up at
Ahmedabad. A site has been selected
Near Thaltej and action is on hand to
acquire it. The transmitter has also
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been ordered from M/s. Bharat Elec-
tronics Ltd., Bangalore.

(b) The TV Centre is expected to
start functioning during 1983-84.

Steep fall in power generation by
D.V.C, in May, 1980

970. SHRI INDRAJIT GUPTA: Wil
the Minister of ENERGY AND COAL
be pleased to siate:

(a) the reasons for the steep fall in
power generation by the DV(C dquring
the month of May, 1980;

(b) whether this has had serious
repercussions on the working of coal
mines, steel plants, railway traction,
and other industries which depend on
DVC power; and

(¢) whether any probe will be held
to fing out the persons and factors
responsible for the huge losses suf-
fered?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) to (¢). Against
an average generation of nearly 341
million units a month, for the preced-
ing three months, the generation in
May was approximately 319 million
units. The shortfall in generation has
been on account of unforeseen forced
outages due to boiler tube leakages,
wear and tear of auxilliaries, etc. Dur-
ing pericds of reduced generation, dis-
tribution of power is on the basis of a
system of graded restrictions. While
there has been no dislocation in rail
way traction, there could have been
some repercussion in the other sec-
tors.

The circumstances that resulted in
frequent outages and censequently re-
duced generation are being studied by
a Task Force deputed a few days ago.

Agreement with Soviet Union for
Drilling Wells in Tripura

971. SHRI AJOY BISWAS: Will the
Minister of PETROLEUM & CHEMI-
CALS be pleased to state:

(a) whether Government have
reached an agreement with the Soviet
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Union to drill wells in different parts
of Tripura State; and

(b) if co, the nameg of the drilling
pointg?

THE MINISTER OF PETROLEUM,
CHEMICALS & FERTILIZERS (SHRI
VEERENDRA PATIL): (a) Yes, Sir.

(b) The well to be drilled under the
contract is Rakhia.

Management of M|s, Bridge & Roof
Co. (I) Ltd,

972, SHRI DINEN BHATTA-
CHARYYA:

SHRI SOMNATH CHATER-
JEE:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether attention of Govern-
ment have been drawn towards the
problemg concerning Bridge and Roof
Co. (I) Ltd. a Government of India
Undertaking;

(b) whether the Government of
West Bengal sought immediate inter-
vention to foil the attempts of the
management to damage the economic
viability of this undertaking thereby
jeopardising the future of some 1,5000
workmen now engaged in the firm;
and

(e) if so, steps taken in this matter?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): ( a)
Yes, Sir.

(b) The Minister, Department of
Cottage and Small Scale Industries,
Government of West Bengal forwarded
to Gevernment representations from
the Workers’ Union of Bridge & Roof
Co. (1) Ltd. mainly against (i) shift-
ing of Project Division from Howrah to
Caleutta and (il) sub-letting of works
to outside contractors, alleging that
such an action would damage the
eéconomic viability of the undertaking.

(c) A part of the Project Division
of Bridgn & Roof Co. (I) Ltd. is being
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shifted from Howrah to the registered
office at Calcutta (3 to 4§ KM away
from Howrah Works) to ensure that
in a highly competitive market, the
company would not be at a disadvant-
age in maintaining relations with its
valued clients (including qverseas
clients) in Private and Goveroment
Secters. As regards sub-letting of
works, this is resorted to only when
existing capacity can not meet the
special delivery requirements and that
too with full knowledge of the work-
men, It would thus appear that the
said action of the company will only
improve its overall performance and
nct damage its economic viability as
alleged.

Construction of Varadaraja Swamd
Project in Andhra Pradesh

973. SHRI V. KISHORE CHANDRA
S. DECO: Will the Minister of IRRI-
GATION be pleased to state:

(a) whether Government are consi-
dering a proposal to undertake the
construction of Varadarajz Swami
Project in Andhra Pradesh;

(b) if so, the details in respect of
the commencement of the construc-
tion, cost and its completion:; and

(c) is it a fact that there are cer-
tain difficulties in taking up this pro-
ject, if so, the steps proposed to be
taken to overcome the same?

THE MINISTER OF IRRIGATION
(SHR1 KEDAR PANDEY): (a) Yes,
Sir. The Andhra Pradesh State Sov-
ernment have a proposal to undertake
the construction of Varadarajaswamy
Project.

(b) The State Government has spent
about Rs. 25.66 lakhs on this project
against the estimated cost of Rs. 650
lakhs. The State Government nas pro-
pesed an outlay of Rs. 30 lakhs ¢iring
1980-81.

(e) Yes, Sir. This project has not
yet been cleared by the Planning Com-
mission. The State Government tave
not yet established the availability of





